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NOTIFICATION
Jammu, 01% February, 2023

0 63— In exercise of powers confer .
juvenile Jus_tice (Care and Protection of Childrrsg) i‘itszeg?gn ‘;F’f
metia modification of notlﬂ'catlon S.0 451 of 2022 dated'21-0982rz)2m
Parvemment hereby appo!nts on deputation Ms. Maleeka Sh-armi
G0 ff, Udhampur as Principal Magistrate, Juvenile Justice Board,

si .
f\lj';‘:amp dition to her own assignment.
gy order of the Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Government
Dated.01-02-2023.
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